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Drive against economic offenders

2206. SHRI RAFIQUE ALAM: Wil

the Minister of FINANCE be pleased to
state:

(a) whethe; Government have recently
chalked out any programme to step up iis
drive against economic offenders; ang

(b) if s0, what are the salient features
of the scheme?

THE MINISTER OF STATE IN THE
DEPARTMENT OF £XPENDITURE IN
THE MINISTRY OF FINANCE (SHRI
B. K. GADHVI): (a) and (b) Action
plans are chalked out on yearly basis and
the progress of action is closely monitored
by the Government.

Late night films on T.V.

2207. SHRIMATT KRISHNA KAUL:
Will the Minister of INFORMATION

AND BROADCASTING be pleased to
state:

(a) whether Government are aware that
many Doordarshan viewers live in one
rodm apartments, gnd late night films on
FPridays ar® seen by children which con-
tain scens? or dialogues not meant for
children;

(b) whether Governmen; propose o
screen only ‘U’ filmg on Fridays; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI AJIT PANJA):
(a) to {c) The purpose pof jniroducing
late night films' is to show films of high
artistic quality, The main criterion j5 not
the category of Censor Certificate, but
quality of the film. Since some of the films
may deal with subjects with mature con-
cepts, the telecast has been deliberately
kept for late night, Before the start of any
film classified as “A”, a caption is shown
on the screen indicating that the film is not
recommended for those below 18 years of
age, As such, children are not expected to
watch such films,

Corruption jn Gun and Shell Factory,
Cossipore

2208. SHRIMATI RENUKA CHOW-

DHURY: will the Ministe; of DEFENCE
be pleased to state:

(a) whethey Government's attention hais
been drawn to the press report which ap-
peareq in ¥The Hindustan Times” dated
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the 16th July, 1947 ty the effect that
cases Of large scale corruption have been
detected recently in the Gup and Shell
Factory ga; Cossipor’, a northern Suburb
of Calcutta;

(b) if so, what :re the details in this
regard;

(c) whether any . rrest has been made;
and

(d) whether any .ction has since been
contemplated by G¢vernmen; against the
guilty persons?

THE MINISTER OF STATE IN THE
DEPARTMENT O} DEFENCE PRO
DUCTION AND SUFPLIES IN THE
MINISTRY OF DEFENCE (SHRI
SHIVRAJ PATIL): {(a) and (b) Govern-
ment have seepn the press report in ques-
tion., Tt is not correct that Jarge scale cor-
ruption have been detected in the Gun
and Shell Factory a: Cossipore.

(c) Government i: pot aware of any
arrest having been mnade;

(d) Does not ari-e.

Amount speng by 1.1.C, op construction
of its building in  Connaughy Place

2209. SHRI J. P GOYAL: wWill the
Minister of FINAMNCE  be pleased to
state:

(a) the total amo int spen; by the Life
Insurance Corporati'n of India on the
construction of jtg nuilding in Connaught
Place, New Delhi;

(b) whether the work in the building
has been done according to the original
plan;

(c) if so, the estiriated cosy of the build-
ing when the work ,f construction started;
and

(d)the names and other particulars of
parties to whom the LIC have givey some
portions in their prestigious building  in
Connaugh; Place, New Delhi on ren; and
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the annual rent being charged from each
of them?

THE MINISTER OF STATE IN THR
MINISTRY OF FINANCE (SHR1
JANARDHANA POQOJARI) (a) Subject
to settlement of final bills of the various
contractors, LIC estimate an expenditure
on Rs, 18.67 crores,

(b) Yes, excepting for some deviations
due ¢, architectural requirements and
changes mainly flowing from stringen; fire

Protection requirements of Delhj Adminis-
tration.

(c) Rs. 1497 crores.

(d) The name qf the prospective ten-
ants who have been allotted the space
are:

1. American Express Bank
2. Air India

. Citi Bank

. Bank of India

. Reserve Bank of India

. Exim Bank

. Orienta] Insurance Company

. TISCO
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. Hindustan Petroleum
10. Mahénaéai- Telephone Nigam
11. Canara Bank

12. Punjab National Bank

13, Nationa] Insurance Company
14. New India Assurance Company
15. ICIC1

16. ONGC

17. Bharat Petroleum

18. Steel Authority of India

The rent fixed is Rs, 50| per sq. ft. of
built--up area on firs; floor, Rs, 40/- per
8q. on second and thirg floors ang Ras.
32)- per sq. ft. for the remaining 10
floors.



